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1. 12.12 PM

2. 12.13 PM
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5. 12.32 PM

6. 12.34 PM

Delhi

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)
Papers laid on the Table:

Secretary, Legislative Assembly laid on the Table of the House; a copy of
English & Hindi versions of the address delivered by Hon’ble Lieutenant
Governor.

Obituary references:

The following obituary references were made in the House :

1. Shri Mehtab Chand Jain, former Member of the Delhi Metropolitan

Council (1972-77 and 1983-1990).

2.Shri Shri Krishan Tyagi, former Member of the Legislative Assembly of

the NCT of Delhi (2008-2013)

3. Ten Soldiers killed in the avalanche in Siachen in February and one in
March,2016

The House also observed silence as a mark of respect for the departed

souls.

Election of Financial Committees:

Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following

Motion:

“That the Members of this House do proceed to elect in the manner required

under Rule 192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure

and Conduct of Business in the Legislative Assembly, nine Members each

from amongst themselves to serve as Members of the Public Accounts

Committee, Estimates Committee and Committee on Gouvt. Undertakings

beginning from Ist April, 2016.”

The Motion was adopted by voice-vote.

Motion of thanks on Hon’ble Lt. Governor’s Address:

Shri Gopal Rai, Hon’ble Minister of Development & Transport moved
the following Motion:

“That this House expresses its gratitude to Hon’ble Lt. Governor for his
address delivered to the Assembly on 22 March 2016.”

Shri Praveen Kumar, Hon’ble Member seconded the Motion.

The Chair invited all the Members of the House and Media persons for the
ceremony to be held in the Legislative Assembly Complex to unveil the
statues of Shaheed Bhagat Singh, Shaheed Rajguru and Shaheed
Sukhdev on the occasion of “Shaheedi Diwas” on 23 March, 2016 at 4:00
PM.

Hon’ble Speaker also greeted the House on the eve of Holi and Easter Day.

The Chair adjourned the House upto 2.00 PM on Monday, 28 March
2016.

Prasanna Kumar Suryadevara

22 March, 2016 Secretary
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